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% LR, DENANATH. THA, son/daughter/wife of LATE. Mo K.THA,
“V'{i’?\ aged Vo v 4 . years, belonging to @HMVf&ﬂﬁMﬁmﬁ
and presently working as 0FF£¢;F&TffﬂJ&Nf—' ...................

bank balance, etc.) of

TRt

give herein below the details of the assets (immovable, movable,

iyself, my spouse and dependants®:
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{Assets In joint name indicating the extent of joint ownership will also have to be

Sei | Spouse | Dependant-1 | Dependant-2 Dependant-3 |
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Motor Vehicles
{details of
make, ett.)

NIL

NIL
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Jewellery (give
details of
weight and
value)
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Other assets,
siich as values
of claims /
interests
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Mote: Value of Bonds / shares / Debentures 35 per
Exchange in respect of listed companies and as per

companies should be given.

* Dependant here means 3 person substantia

employee.

the Jatest market value in Stock
books in the case of non listed

ity dependent on the income of the
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Datalis or Imimao)

thlota: Properties
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in joint

also have to be indicated]

ershlp indicating the extent of joint ownership will
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Description Self

Dependant-1
i _Name

Dependant-3
Etc, Name

Dependant-1
Hame

)

Agricultural Land

- Location(s}

= Survey number(s)
- Extent (Total
measurement)
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Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measuremeant)

- Current market
value
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Houses / Apartments,
etc.
- Location(s)
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1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:- ]
[Note : Please ghve separate details for each item)

ST,

e

~ Description

Ne. Institutions( e %)/ on @Ol 2022
a) | (i) Loans from Banks ©,00, 0TV J—
ii} Loans from financial

kg Az SPT

{ii;} dif;;mment Dues:

{a) dues to departments

dealing with government N f L

accommogdation

{b) dues to departments ~

dealing with supply of NI L

{c) dues o departments

dealing with supply of

electricity N S

i
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[ td) dues to departments

_dealing with telephones

(2) dues to departments
dealing with government
transpert (including
aircraft and helicopters)

{F} Other dues, If any

®

(i} Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent

| Account Number (PAN)]

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

[(i) Sales Tax [Only in

case of proprietary
business]

| (iv) Property Tax

c.

Personal Detail

GPF/CPF/PRAN No. - [ DTe B1A 116) Al
Gender = s

Date of Birth

(016 [1]o] 19 [F ]3] wommmrm

T 3 (ATB/C)

“  [BLAAR LEGISLATIVE ASSEMBELY

(Full Mame e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretariat Service etc, )

womeostic [ 4 A DHE PURA ]

I hersby declare that the above details are true to the best of my
knowledge and bellef.

Place

L PATNR

Date:... Z.m. Q%2001

Note:

T R O I S S SRR

Mame of Employes: MszrNﬁNﬂTHTHA'

pesignation:. Q. F. F A e ATTENDANT
pepartment:.. BEHAR.. LEGic ATIvE ASSEM i

must ba in A4 size white paper with computer typed (single side)

in prescribed format.
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